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31-8-82 against the scheme of forma tion of Trivandrum Division.

(b) and (.

(Rs, in ovos)

————

Name of work

Outlay for 1982-83

(i) Formation of I'vivandrum Division

. . 10,00

(ii) New BG Line from Tirunelveli to Trivandrum Central via Nagercoil with a brarch

line from Nagercoil to Kanyakumari. . i 5 1,50,00
(ili) Proposed new BG Railway line between Ernakulam and Alleppey . . 3,00,00
(iv) Alleppey-Kayamkulam % G » . . . 1,40,00
(v) Doubling of Shoranur-Alwaye Section-T 5 12,89
(vi) Doubling of track between Shoranur-Alwaye-11 . . . , , : 1,32,64
(vii) Shoranur-Alwaye Section—Land Acquisition for Phase-IIT 2,51
(viii) Shoranur-Alwaye Section—Patch doubling of rcmammg single line sections
(24.33 kms)-Phase IIL. . . s . r ; . . wTF
(ix) Convervion of Cochira into crossing station . " . . . , 81
(x) Chengannur—Provision of second signalled loop. (2) Perinad —Provision of second
signalled loop (3) Vaikom Road—Conversion to crossing station. . . 50
(x.l} Provision of additional loop to hold 70 vehicles with simultaneous rrccptmn facili- .
ues at (i) Tiruvalla (ii) Varkala and (iii) Kaunagapalli . x i 1
(xii) Trivandrum Central—Land acquisition for proposed coaching yard complex
and goods shed near Killipalem s s B ’ I
e B~
(xiii) Improvement to Station buildings at Tiruvalla Changanacheri and Mavelikare . 2,70
(xiy), Trivandrum Gcntral—Cunstructmn of 24 units Typc I and 12 units Tvpe 11 .
. . 5 . . 2.3

quarter for essential stafT.

Setting up of a Population Advisory
Council

76. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether Government have set
up a population advisory council to
analyse the implementation of the
Family planning programme and to
Suggest strategies for achieving the
demographie goals of the country: and

(b) if so, whg are the members of
the advisory council, what are the
-terms of reference and functions of the
council and when the council {s likely
to submit jts report?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHR]1 B. SHAN-
KARANAND): (a) and (b). The Gov-
ernment have set up a Population Ad-
visory Council. The membership and
terms of reference of the Council are
given jn the Resolution 1laid on the
Table of the House. [Placed in Libra-
ry. See No, LT-4156/82]. The Council
is to be a standing body and will meet
from time to time and as such is not
expected to submit any final report.

Eligible Couples Covered hy Family
Planning Devices during Last Three
Years

717. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state the number and National ave-
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rage of eligible couples covered by the
family planning devices during each of
the last three yearg and go far in 1982,
State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): Required information
is given in the Statementg I, II laid
on the Table of the House [Placed in
Library. See No, LT-4157/82].

Conmittee of Experts for Road Safety

78. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

Ay

(a) whether it is a fact that Govern-
ment have decided to constitute a com~
mittee of experts to draw up lonz-term
and short-term programmes for road
safety to be adopted by State Govern-
ments and Union Territory Administra-
tions;

(b) if so, who are the members of
the committee and what will be the
functiong of the commijttee;

(c) whether Government have re-
viewed the problems faced py trans-
port operators and organisations in
their inter-State operations;

(d) if so, State-wise details in this
regard; and

(e) what steps Government have
taken or propose to take to solve
these px‘oblelms"

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM KES-
ARI). (a) Yes, Sir,

(b) Detailg of the committee mem-
bers and its functions are given in the
attached statement.

(e) to (e) In so far as problem rela-
ting to inter-State operations are con-
cerned, the review undertaken in the
meeiing brought out the main cons-
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traintg such as multiplicity of check-
posts on the roads and wide variations
in the M. V. taxes levied by diffavent
States. The State Governments have
been advised on the need for esfablish-
ing unified checkposts. As for bring-
ing out rationalization in the matter
of motor vehicular taxes it was decid-
ed that a Minister-level Committee be
constituted ty examine the issue and
provide General Guidelines for adop-
tion by all States, The Commijttee is
bting constituted.

Statement

Members of the Committee on Road
Safety Measures

1. Shri Govind Jee Misra, Joint
Secretary (T), Transport Bha-
wan, New Delhi. Chairman.

2. Shri P, C. Bhasin, ADG (R) &
Secretary, Indian Road Cong-
ress, Transport Bhawan, New
Delhi.. .Member

3. Shri 8, K. Mallik, Director,
Bureau of Police Research
and Development Ministry of

ome Affairs, New Delhi,
Member.

4. Prof. C. G. Swaminathan_ Direc-
tor, central Road neseth
Institute, Mathura Road or his

repregentative,  New Delhi.
Member.,

5. Shri Manmohan Wazir, Director
Genqral (Transport), Govt. of
Jammu & Kaahmlr Srinagar.

Member.

6. On Additional/Deputy Inspector
General of Police in charge of
Traffic of one of the States.

- DMember.

7. A nominee of ASRTUS, Ashoka
Estate, Barakhamba Road,
New Delhi-1, Member.

8. Shri Chittaranjan Dass, Secre-
tary General, All India Mqtor
Transport Congress, Asaf Al
Road, Delbi.....Member

9. A nominee of Indian Road and
Transport Bevelopment Asso-

ciation  (IRTDA), Bombay.
Member.





